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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON-18.09.2017
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Sh. Rishi Sood alongwith Sh. Ashutosh Gupta, Advocates for the petitioner.

Sh. Arun Saxena alongwith Ms. Nalini, Advocates for the respondent.

Argument in respect of the Company Application No.48/2017 as filed by a 3™

Party/applicant for impleadment are heard. The order is reserved.

The case is further fixed for the argument in respect of the maintainability

application on 16" October, 2017.
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Dated:18.09.2017 Sri H.P. Chaturvedi, Member {(Judicial)

Typed by:
Kavva Prakash



